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Dated :2.1 F E B 195 

APPLICATION Nc72 of 1995. 

APPLICJTS :....ri.C.G .Srinivasan, Bangalor a, 

RESPcNDENTZ:...The Director,Centrel Institute of Indian 
Languages,Ilysore and others., 

T. 
1, Sri.M.Narayanasuamy,AdvocEte,No.844,Upstairs, 

Fifth Block,Rajejinagar, Bangalore-560 010. 

Suhject.;_ •'F•rwadjrg.f c.pios of the Orderz passed 
by the 

Central Administrative Tribunal,Bagalr e. 
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Please find encl,sed herewith a copy of the cFJJER/ 
STAY 0PDER/.ThTER OPJJER/ p.ssed by this Tribtr1 in the above 
mentioned Pplicat1on(s) On 13-02-1995. 
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1 3-2-1995 

Heard Shri M. Narsyana 

Swamy, learned counsel for the 

applicant, it is too Stale a claim 

to renew at this stage. Here, 

this applicatjon is dismissed as 

barred by limitation and latches 

at the admission stage itself. 

- 
(r.v. RAIIANAN) 	(PK, SHYArI1SUrgDAR) 

MEMBER(A) 	 tJICE CHAIRrP,N 
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